
From, 

To, 

Sub-District Magistrate, 
Tehsi l-Bakshi Ka Talab, 
Lucknow. 

The Registrar General, 
Principal Banch, 
Hon'ble National Green Tribunal, 
New Delhi. 

Sub:-Regarding Joint Inspection report in compliance of order dated 29.08.2022 
in O.A. no. 354/2022, Ram Prakash Singh V /s State of Uttar Pradesh 

Sir, 

In compliance of the direction passed by Hon'ble National Green Tribunal 
dated 29.08.2022 on matter mentioned above, the Joint Inspection report is 
hereby attached with a request to put up before Hon'ble National Green Tribunal 
for kind perusal. 

Enclosure: As above. 

Copy to: 
1. District Magistrate, Lucknow. 
2. Shri Pradeep Mishra, Advocate for UPPCB. 
3. Shri Arind Kumar, Advocate, UPPCB, Lucknow. 
4. Regional Officer, UPPCB, Lucknow. 

Yours Sincerely, 

~\~ 
Sub-District Magistrate, 
Tehsil-Bakshi Ka Talab, 

Lucknow 

~"v 
Sub-District Magistrate, 



Joint Inspection Report 

(17-09-2022) 

of 

Mining Site at Village- Saidapur, Thana-Madigaon, 
Tehsil-Bakshi Ka Talab, District- Lucknow in the 
matter of-

Ram Prakash Singh V /s State of Uttar Pradesh 

(0.A. no 354/2021) 

Prepared by 
The joint committee ofUPPCB 

and 

District Administration, Lucknow 

Constituted by 
Hon'ble National Green Tribunal 

(Order dated 29th August, 2022) 
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· • · s ·d pur Tbana-Madigaon, Tehsil-Jomt Inspection Report of Question Site at Village- 31 a . ' . . d b H , 
Bakshi Ka Talab,,District- Lucknowin Compliance of Direction issue Y on hie 
National Green Tribunal in case of O.A. No. 354/2021Ram Prakash Vs state of Uttar 
Pradesh Reg. 

Hon'ble NGT, New Delhi in O.A. No. 254/2021, Ram Prakash Vs State 
of Uttar Pradesh has passed vide order dated 29-08-2022.The main content of 
the order are as follows:-

" .... • .... Vide order dated 15.12.2021, report was sought from District 
Magistrate, Lucknow in light of order of this Tribunal dated 26.02.2021 inOA 
No. 360/2015, NGT Bar Association v. Virender Singh (State of Gujarat) and 
other connected matters. However, no report has been filed even though more 
than eight months have passed and proceedings have been deferred several 
times. None appears for the authorities nor any reason has been given for non­
compliance. This may call for coercive measures. However, we grant one more 
opportunity for the purpose to enable the report being now filed within one 
month by a joint Committee of State PCB and District Magistrate, Lucknow by 
e-mail at judicialngt@gov.in preferably in the form of searchable PDF/OCR 
Support PDF and not in the form of Image PDF ........ " 

In compliance of the aforesaid direction, a joint committee comprising 
officials from Regional Office, Uttar Pradesh Pollution Control Board 
(UPPCB), Lucknow and Sub-District Magistrate, Bakshi Ka Talab Lucknow 
formulated. 

The joint Committee has inspected of Question Site at Village­
Saidapur,Thana-Madigaon, Tehsil-Bakshi Ka Talab, District- Lucknow on 
dated- 17-9-2022. The details are found during the inspection as mention below-

Observations-

1. The Question Site is located at Village-Saidapur,Thana-Madigaon, 
Tehsil-Bakshi Ka Talab, District- Lucknow with the Latitude and 
Longitude of 26.943023, 80.884786 and 26.950988, 80.886512 

2. Mining work was done at Gata No. 216S, 217S, 2 l 8S and 298 Village­
Saidapur, Thana-Madigaon, Tehsil-Bakshi Ka Talab, District-Lucknow 

3. Mining work was not found at the time of inspection. 
4. The Gata No. 298, Village-Saidapur, Thana-Madigaon, Tehsil-Bakshi Ka 

Talab, District-Luck.now 7000 cubic meters of ordinary soil mining 
permission was given to Shri Suresh Kumar from 07-01-2022 to 25-02-
2022 by District Magistrate as Annexure No.-1 
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5. At the time of inspection did 1101 lot1111 111ty 111 - f ,, rJ .• 

N "II)'( V lll ittlf• ~,,,,,11,11d 
prescribed standards on Suid ( lulu o. 1- ' ,,_ 

Madigaon, Tehsil-Bakshi Ka Talah. lind IJ i r-t ldd- Lo t kt1t, t1✓ 1 'I . . ·tt, ,t ,,, ( 1711:A ~ llt I f 6. For the 7992 cubic met.em or nonr1 a l sn r m 11m1g r, c 1 
,. 

S . - . ·1-1.. M . 1· < t 'I tf,~11 ,~,,{! ,)'n r/ ,. ,217 S and 218S,V 11lage-Sardupltr; 11UIIU'" U< fJ!.) t 1 ' · 

Talab, and District-Lucknow, U,P. Trnmimisfl i(lh Corptrwtu,r, L,u,,,,._,;: .,,, 
M/s Mishra Construction from 18-1 2-202 1 to 26-(J 1-Zl(Q fr; t h 7/f ~! 

Magistrate, due to which mining has been done mote tfw,, the fA e~Ghi~,/4 

quantity and contrary to the conditions of mining pcrm issiun/ def>ft, u,,r,~ 
than standard) as Annexure No.-2 

7. During inspection, it was observed that the plotting is being done for 
residential purposes opposite side of said Gata numbers. 

Action taken-

District Magistrate imposed fine of Rs. 500000.00 (Five LakhJ vide 
letter No. l l 84/Sr.Assitt./Khanan/2022 dated-27-06-2022 to Miner Shri Bmme 
S/o Maiku, Vill-Saidapur, Tesil-Bakshi Ka Talab, Distric-Lucknow" Shri 
Rizwan Kha S/o Sattar Kha, Vill-Muttakipur, Tehsil-Sadar, District-Lucknov.­
And M/s U.P. Transmission Corporation Ltd. By M/s Mishra Construction Shri 
Virendra Kumar, Address- H.No-78, Vikas Nagar, Lucknow. regarding iJJegaJ 
mining (More than the prescribed quantity) in Gata No. 216S, 217S and 218S. 
Village-Saidapur, Thana-Madigaon, Tehsil-Bakshi Ka Talab, District-Lucknow. 
Letter dated 27.06.2022 as Annexure No.-3 "'~~ l..e..::tttrc,l~ J...1.• o+. 2,.o2..L 

~ ~~-e.,<1...1~ t-JO,- o+. 

Photo gallery: 

Photographs taken during inspection of Village-Saidapur,Thana-Madigaon, Tebsil­
Bakshi Ka Talab,,District- Lucknow on dated 17-09-2022. 
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